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Ref.No.:(70£60 10.A. No. 451/2024 Date: 09 [0 202 ¢,
To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.

E-mail-judicial-ngt@gov.in

Sub:- Submission of status report in pursuant to order dated 07.05.2024 passed by
Hon'ble NGT in the matter of Original Application No. 451/2024, Sampurna
Nand Vs Basant Kumar (Formerly known as Raj Associates Crusher Plant).

Sir,
In Compliance of Hon'ble NGT order dated 07.05.2024 in the matter of O.A. No.

451/2024, Sampurna Nand Vs Basant Kumar (Formerly known as Raj Associates
Crusher Plant), the status report is being filed herewith.

It is requested that the aforesaid information may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above.
Yours faithfully,

@%ﬁq@r

(U.K. Gupta)
Regional Officer
Sonbhadra.
Endt. No. & date as above.
Copy to:-
1. District Magistrate, Mirzapur for kind information please.
9 Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
and necessary action please.
4. Shri Pradecp Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,
Supreme Court of India, New Delhi-110001.

Regional Officer
Sonbhadra.
Praferd « A HEAT 162, IR Areret (Frae ave) ged) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
eI, WHAME—231216 Robertsganj, Sonbhadra-231216

-3 : rosonbhadra@uppcb.in E-mail: rosonbhadra@uppcb.in
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Status Report in pursuant to order dated 07.05.2024 passed by

Honble NGT in the matter of OA No. 451/2024 Sampurna Nand

Versus M/s Raj Associates Crushers Plant & Ors.

1. As per joint committee report dated 06.07.2023 and dated 06.01.2024, UPPCB

had issued Show-Cause Notice to the said Stone Crushers M/s Basant Kumar

formerly known as M/s Raj Associates, Sonpur, Mirzapur vide Letter dated-

12.01.2024, which had received to concerned Stone Crusher on dated 19.01.2024

(Annexure-1).

2. The presentation sent by the industry against show-cause notice was received

on dated-31.01.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-2).

3. UPPCB conducted field visit on dated 08.02.2024 to verify complying status of

CTO and observed that the following major air pollution control measures have

been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken
L. | Closed metal sheet enclosures at dust | Partially Installed
As per inspection report dated
emitting points. 08.02.2024, UPPCB issued
2. Covering of all conveyor belts. Yes closure order on dated
3. Telescopic discharge chute or Canvas NO 19.02.2024 after confirmation
cloth / plastic drum of show-cause notice and
4. | Wind breaking wall around the premises. Yes revoking CTO.
5. Water sprinklers at emitting point and NO UPPCB has imposed the
wind breaking wall. environmental compensation
6. |Smog gun and Rain Gun as dust NO on the said stone crusher for
suppression mechanism. past violation and defaulting
7. Height of exhaust pipe of DG Set. NO days, which amount has not
deposited by the industry.

4. Detail Inspection report dated-08.02.2024 is attached herewith (Annexure-3).

5. The presentation sent by the industry against closure order was received on

dated-08.04.2024 in the Regional Office, UPPCB, Sonbhadra (Annexure-4).
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6. UPPCB conducted field visit on dated 15.04.2024 to verify complying status of

previous CTO and observed that the following major air pollution control

measures have been adopted by the industry:-

S.NO. Major Air Pollution Control measures Installation Status Remark and Action Taken

1| Closed metal sheet enclosures at dust Yes

emitting points.

2. Covering of all conveyor belts. Yes UPPCB has imposed the

3. | Telescopic discharge chute or Canvas Yes environmental compensation
cloth / plastic drum on the said stone crusher for

4, | Wind breaking wall around the premises. Yes past violation and defaulting

5. Water sprinklers at emitting point and Yes days, which amount has not
wind breaking wall. deposited by the industry.

6. Smog gun and Rain Gun as dust Yes

suppression mechanism.

7. Height of exhaust pipe of DG Set. Yes

7. Detail Inspection report dated-15.04.2024 is attached herewith (Annexure-5).

8. As per inspection report dated 15.04.2024, recommendation to revoke the
closure order dated-19.02.2024 sent to head quarter, Lucknow. Closure order
has been revoked by UPPCB vide letter dated-07.05.2024 (Annexure-6). The
Industry has obtained valid CTO from UPPCB. However, UPPCB has imposed
the environmental compensation on the said stone crusher for past violation
and defaulting days, which amount has not deposited by the industry.

The above additional information is being filed for the kind perusal and

consideration of this Hon'ble Tribunal. M

Dated: 09.07.2024 ?L?K' Gupta)

Regional Officer
U.P.P.C.B
Sonbhadra
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Annexure No. 1r
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ey
s UTTAR PRADESH POLLUTION CONTROL BOARD
W o fdia
Ref. No :
R A T P LV Date . AQNM\ID,
it FroSES 20 \NEX -6 \s e o i menin ol

M/S RAJ ASSOCIATE CRUSHER PLANT,

VILLAGE-SONPUR, PARGANA-BHAGWAT, CHUNAR,

MIRZAPUR,

e 5 e s RAJ ASSOCIATE CRUSHER PLANT, VILLAGE-SONPUR, PARGANA-BIAGW AT, (11T NAT
MIRzarur. f5rY s selnr wer S, @A e & e w0 OWad afvfe wrd uv wnfaa /rafe o
el Ay (rqwer P @ Pt s, 1081 (veriaifi) @ aRi-40 @ arhTa wa w ¢

e 4 Sreve -y F wenfia s ver mer gard @ P wigaa afafy g s 28 12 202
% 30122023 W W s | WA A IR Prerer @ e el @ ard e fefa ke ol w
Squred fdar wmar @ wrr o gen WA AR geEar g @y ugeor fyamm g e il
TESTET B AR Ay weuy Praaw amweny caifla w6 upll el e grn gfaa g wlaa e
It o Py o W aryg wewor Pram araven venfa e REm @) Gediast @il [ha o g s
SIRIUI & GafaRy] ¢a SFAFm & wRed ufe W uT wnnida &) g0 W g gy e
Frarvr werr fraeor) aifafvam, 1081 @ amemas mReET @1 SeeeE o v
Tf“gl‘dfr MR GRT RATE 28122023 W 30122023 @ wey @A) 1) FBflerr 77 ameann 4 i g T
PR T B g arg (e Pare aen Aysm) affam, 1081 49 aRr 31-v gl @ s
FRIAE fR WM o wegfy 9w @

I SR A G W BY Y@l IO T AR @ SER A ARy (qquel A den fre)
aiffram 1081 TR ¥ arr 31-U @ ar<hra wewr wfdady @ onle ue amavaw £ fv angd afenfis
Wﬁmmaﬁmﬂm%ﬂw&amﬁmmlmaﬁm(&rqywﬁamram forer=ror)
arfafyam, 1981 AeRiNfT W aRT 31T B amt W wR IrpFEEIoRFa. PAErRIR R adnen mfes
S R o -

1. 7% ﬁ’i ?ﬂ-ﬁ G} GE‘T'T M/S RAJ ASSOCIATE CRUSHER PLANT, "VILLAGE-SONPUR, PARGANA-BIIAGW AR,

CHUNAR, MIRZAPUR. @) WiwTer Ui &) wepre wir 9 a2 av R sy

2. T8 6w e AR # PR aw R sme M amad sitenfre gad @ e and) farege

amgfef 7 wrer amgff @ Rede o B w-wny s GRS @) s mir @ g e (o

Ui |
Sqa @ ARG g N we w1 B w) T s s @ fawn gwwms anf e Wi uee
Frasor a1d grr i) arfefid. @ srr w0 6250 /- wfafem @ av @ i aifrgfit aifwie a0 &

oy |
S B wiad A o wWaRy g9 0w wfta @ 15 fF @ arr @ A SRE B affafitirg

srar Swiga Al @Y gfe aw & sl Rirer g Saraifia W@y smvat @1 @

[erm feyaT qum fyite

& iR At (g o)
sfifeft— Prefalea & yamed v smaws srfardl 2 dfa :”?L/
1. Rorenfarerd, fsifgr
2. & e, Sovo wgww Fraav A1, W @ w1 Py @ ey e @ amd w9 W
il Afew @ wly el W@l @ ya R gu Wik @ S SR g AR @ aqan @ avit
@1 3rerT e o o 15 R @ s A e W aen g :ﬁl \
N

AR wfae At (g )
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Annexure No.2 ’%\_\ ol Lo Y
. Address /1= —
Basant Kumat 97 ddress
y TONE CRUSHER Sonpur{(PNC Mod), Ahraura,
5 Bg Chunar Road Mirzapur U. P.
o L
Mob. : 8789050896, 821458714, 7909004564
E-Mail : kbasant879@gmail.com

GSTIN:09ATLPKA979112Q
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2. Ticket R4 30.00

KT ) s@m UTTAR PRADESH

Semralant Ch -
Ranjeet Sheh
Natary - Sonebhad~

F # qu IR 03 A g wE, Fari-dare TR, T Ho—1, waRm, Jgarn

(QeR) @1 7o farf §1 A9 997 FAR(EETF-N0 I9 TEIRte HIR wie), WU,
§ TR, TEHIG—gAR, 9H9S ARGITYR BT WIoRgex & | SoM0 ugyvr i are, aae
@ Wof wear—vdoses2 / Hi—2 / TH0i0Ei0—67 / THINTA. /24 fFiH—12.01.2024 ERT SENT
3 ﬁm@ﬁﬁvﬁ*ﬁﬁwh%mwﬁ%%wﬁmm
T -

Industry has Closed metal sheet enclosures at dust emitting points i.e. the crushers including their
discharge points, screens, and the transfer points of belt conveyers.
E 2. Industry has Arrangements of a door with opening and closing facility for cleaning and

[ ad
—

maintenance and flexible covers at entrance and exit of the belt conveyors.
3. Industry has All opening provided for ventilation in the enclosures covered by canvas bag-filter to
arrest the escaping dust.
4. Industry has Covering of all belt conveyers.
! 5. Industry has Silos with telescopic discharge chute for collecting, storing and delivering and truck loading
the product, for controlling 'stone dust’ and the reject, 'fine dust".
' 6. Industry has A minimum 12 ft high metal sheet barricading or boundary wall.
7. Industry has Dust suppression by scientifically designed water sprinkling system on raw
-~==: material/products at the equipment’s and transfer points.

ustry has the metal roads inside the stone crusher premises with arrangement for regular cleaning
/ inside the premises to avoid re-entrainment of settled dust.
,} " \%:5 has Regular wetting of the ground through tanker mounted sprinklers/ smog guns within the
5 e o f. . premi
.' s g 19,! ln ustry has Dense Green belt along the boundary wall.
i fa ‘ fv o ]
» ; i/
Nk /’ & / BHI......2 /TR
A, @E&cmf% Kum e~
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(2)

Industry has the dust extraction system installed by the stone crushers at dust containment
enclosures to extract the accumulated dust fitted with adequate dust control system.

Industry has the arrangements to minimize the generation of dust emissions during loading,
unloading, handling and storage of raw material / products, waste or byproducts.

Industry has Arrangement of Covering while transportation and storage of final product / material.
Industry has the stretches of the main highways passing in the vicinity of the stone crushers area are
metalled

Industry has the approach and link roads in the stone crushers area are metalled.

Industry has Quarterly Ambient Air Monitoring through third party.

Industry has maintain logbook of consumed electricity for measurement of quantity of water
consumption.

HEITY MUY 45 ® 6 ST B WY BRoT garet e RAE—12.01.2024 B FRET B

T FU F | W GRT SWIGT H0%H0 01 § 17 b W & T @A [ Ledwara ¥ & w2
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REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD,
SONBHADRA

Fef o 00 J Y foa e s21)5 ¢ 2024 fe-Ti—08.02.2024

Har ¥,
@ qgiaRvT SR (geT—2)
30%0 wgyYr fgEmr are,
Aofo—12 &, frifar @oe, Ml TR,
TGS |

ﬁwmmaw(ﬁmﬂowqﬁﬁwmm) YTH—AIR,
WET-Had, dedlad—gaR, o us IROR @ favg w4 grn Ay
(wguur frawer aenm fgaen) afafs, 1981 (FarEwife@) @1 arT 31-¢ @
Faifa Wl &ReT qaret Afew & wad # sreraq Frder smr &1 9yr)

7RIy,

FUal SN favas 9 J@ey @S B WeH AEA-UH05682 / Hi-2 / TA00
Hlo—67 / THOROTH0 /24 T&IH—12.01.2024 B HeH T8 F T I HY| S 9H B
g ¥ Weffd Sant @ faeg arg (squur farer den friEen) sfafay 1981 (Femeefe)
B GRT 31— B 3= HROT Fare AfCH AR 8 TF AeNEEIER) BT Ierad (AReor e
| fFa oM @ el @ wr geifed @) o Al @ sure § ST @1 wiei
i fReie—08.022024 BT T | fawga e omen fEwd # WRER B
Hor 2| Frleror sregER S wqfad arg uguer fEer eeved wenfd fRd fae
mﬁa%ammmmﬁmwmaﬁmmw%mmﬁmﬁ
A A€ W W WeAfd ey faAie—27.07.2022 B T BT B U [i6—08.02.2024
gr1 Rave famar o 2l

3d: IuRIad uRved § 39 UF & A W fawga e e # fAfkd aeat @
Mmgwmﬁamm—mmqﬁmﬁommmw
ﬂ‘ﬁg? WIHI- Hqd, Tedd—gAR, 91U ARR & fawg ag (9guor fAarer qen
forazor) afafay 1981 (@UTEEIRE) @ URT 31-U @ IId A8 AW A@TS: D
wﬁmﬁawﬁmm—mmzomamwﬂwmaﬁmaﬁg&ﬁﬁmﬁaﬁw
B STl & der IUnT W) 146 oA FY fehreey /@y &Y W0 09,12,500.00 (N ARG IRE EAR
ufg | A7) geRifd @ gafarofig afagfe sfeRifda s S @ dgfa @1 ol 8

o LN
A H—g2af | o
i

(103}0 ()
&= arferer

HTYTTG : HHTH AT 162 SR Aerd (e avel gled), ey, AiE—231216

House No. 162, Uttar Mohal (Near Chandi Hotel) Robertsganj, Sonbhadra-231216
Email-rosonbhadra@uppcb.in
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AEE qHd FAR QEAH-NTST QEINIGCH (¥R M0e), AH—HFYR, URA-—H7Tad,
TEHI—gR, SUG—4RTR & fdvg Wod 9IS g 9y (Uguor famor e
) aftfeem, 1981 (TFAUIENRIG) B URT 31—V & IFOId ORI BIRYT §drei
Afew & ded A e e sreEr—

Iaa wefHa SEmT Ao Iy gRa e # faReiF ofovo w521 /2022 AR
I SOW0 WU Ud R UHNUT H ATWIfed & Ao U™ eRd ffexur ¥ urg e &
JgUe Bg oo | gR SWE S & e faie—28.122023 § famie—
30122023 TF & T4 @I AT F fHIm a1 o1 TopA H FRE0 Ol & IR R SANT @l
Y 9IS T, TETSH B HaH HEI—H05682/C-2/NGT-67/SCN/24 fasii@—12.01.2024 & #megd 4
g (FguvT farer qen fFraFen) aftfgs, 1981 (FUTAENER) $ ORI 31—Y & AT BRT FARA
difed N fHar T o, S ST @1 NItk Ud SEE afieNl, Sowo ygwur fEEer 9rE,
A 31 gSifhd 8| daean SanT & frfd srer gareh At o gty S @ ura e
ST g@! & R SN &1 GRISTR U B | ST & eed A srfieerl gR1 faAie—
08.02.2024 T fdar TaT| FRIET0T & 99 U T TRAT U9 SO H SUAE Aferdl @ AER W
e T e ftaq &

1. S99 SO TH-\FYR, TH-HTEd, GeUe—gaR, SMUG—HRGgR & IIR6  F&—
144 ®® BT g 8| SEr &1 el PI-enfSHied 25.048500—20ETY UT 82.002103—
TR & |

2. SN §RT &ed AT & ®©Y # ©H dleed & FaNT ox Iff= w=a & < fiie| &
Jared far S 21 SEn 9 )i i 3 Sred &war 200 €/ 9ver g ©

3. e & EHY SET B WA TAT-UEH G HIR, DTS W HIR, AT TN,

FOIR decd D AMKH BR Hds U M| ST S D A JA-FAIR docd D

A BRI R dard Fol / Sforapifiies e &1 R e & w9 8 a7 |

Basant Kumas Ex- N 6 5k

4. SN § $OWR docd @ AW BRI W diex REfde @ @awen Fhgw & $9a w=fa
TE IR T | dfex REfaeT | ggad o @Ua @ A7 @ A799 5q Fll Ale} MR @
S® BT IE—IEE T8l 9d1 T U9 FRIE0 & 99 SanT g gR UG el @
T |

5. ST IRTR & Y 91 W ST ® I=d ! B8 & PRI A S/ Hhie A @
FA9 o] fhar S T Ud a9y {1 W Hed / Hbic IS BT AT T8l 9T T4 |

ﬁ, AT 2/ ...
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6. STN URER & §FB 9 TR UEI & 90 FRIgw & T 911 T, fig I 9 @
AeY AP —16.022018 & AU H WedAld ¥al & JIHY IaT uRER H eRd ufees
Ry €1 urdl T |

7. SN B Y 9IS ¥ frfa wealia amew A qfRifT wal @ eura e SEn gRI
TR e @ T ¥ | 39 YHR AEAfd Idt B uTe SalT g1 TEl A s alRated
B &

8. SEmT &1 Fdeor q@ # ARy g1 far war on| ARy @ ereTaR a1y wgmer A
e B wifitd &3 A1 e wafea 5 oM vd |@eafy wat &1 Sooee fRd
M $ ATeld d ST B arg (Fguer Frarer qon fraEen) aftfaE, 1981 (ureeE) @
URI-31T & I=iia ds e, d@ s @ 99 G&—H05682/C-2/NGT-67/SCN/24
fai$—12.01.2024 ERT SR FlAT FfeH SR fHar Tar o

9. TN & 9 9 | il SR qare Fifew fai$—12.01.2024 & o HH | I @I
FiSTR 9T §all &, Sl Hayuid gdid 8] eidl & |

10. ST ERT JET Bl A9 9 ¥ Ffa ¥eAld oMy (W ud arg) fedie—27.07.2022 #
JERIT wral &1 IFUTe AT YT TEF DI T 8| e QT BT Seotgd (Bl I B
Aqelid H ST SN B AT S B FeH  [0—160019/UPPCB/Sonebhadra(UPPCBRO)/
CTO/both/MIRZAPUR/2022 fedi®—27.07.2022 ERT WXl WeAfd A<y & R 39
P & 93 fRA1$—08.02.2024 ERT fvar o1 ga& & |

11. 70 T ERA Afddxer # fAREi= ofiovo H@—521 /2022 FFUITE 99 S0W0 I
Td 3G & YU H ST ST FRIE g9 H f&A1$—19.06.2023, 29.06.2023 T 01.07.2023 BT
e 9t gr1 fear @ o1 dopa 3 e |ffd @ saeRa amen
faTi®—06.072023 & ATAR TN YA arg WuU o= awmd wifg fad fasr
Harfera urm AT qevEr e |ffy gRr Sert a1 e fieie-28.12.2023,
fai$—29.122023 Td faAI6—30.12.2023 &1 fHar Ta7| doamw # Ry |@ffa @i
TEIEART ART fa$—06.012024 & AR TN HeAd Al BT IJoogdq R Haled
a1 AT | I YHRO H FENT B IATET PR Bl g€ PR IANT B 7 Bl f_aia—23.
082023 BT A A1 AT o | S& & AN SUNT B I@ET PR URM IRA ]
faAi$—02.11.2023 FI IT TS ERT IFFAN ¥a™ DI T off, e worawg 72 &7 31
Ja H FEN BT IAGT B g8 B Bl T YHR H AR 2| FH YBR RiarawE
wfafy @ sweRa e fR716—06.07.2023 W Irerd= Aeor fR9ie—08.02.2024 T FATq
218 ol aF & I | ¥ 72 AT N IAEA I T EW B AW P BIEFR JARY
146 fe=1 & Al & fewreer @ & woFn fdar s Sfad & dem w0 vy &Ra
Jferevor, 5 floell §RT 3f0Y0 H0—200 /2014 THOWIO Wedl 991 I+ 2ife sfosar #
IR AT B AT H D=1d Jgu0 5= 98 gRT ot el faie—08.02.2019 &
ITAR & ITAR SENT R THeex oAl i 146 f&Ai &g wafaveim afgfd s
TUETER SR fasar s sfaa grm—

Environmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF).

Cﬁ/ FAL: 3/ R...
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®)

Where,
PI=50 (Pollution Index=50 for orange category unit)
N =146 (No. of days from which the non-compliance has been observed)
R =250 (R factor in Rupees)
S = 0.5 (Factor for scale of operation=0.5 as investment of unit is less than
Rs.50 Lac(0.5 for small scale unit)
LF=1.0 (Location Factor= 1.0 as population of Vill. Sonpur, Bhagautidei, Chakjata etc.,
Chunar, Mirzapur is below 10 lac. (LF is 1.0 for population less than 10 lac)

Therefore,

Environmental Compensation(EC) =PIXNxRxSxLF
=50x146x250x0.5x 1.0
= Rs. 9,12,500/-(Rs. Nine Lacs twelve thousand
five hundred) only.

d. SWigd affa aedil @1 gfea wEd gU S9a Wefia SEl wed 9Wd AR
AT TEIRIUEH (¥R WIUe), TH—[MYR, GRIA—HTad, dedle—gAaR, S ia—4RaR &
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From Dated-04.04.2024
BASANT KUMAR

M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
ARAZI NO.144MI, VILLAGE-SONPUR, PARGANA-BHAGWAT,

TEHSIL-CHUNAR, DISTRICT-MIRZAPUR (U.P.)
To,
The Regional Officer

U.P. Pollution Control Board,
House No. 162, Uttar Mohal,
Robertsganj, Sonbhadra-231216

Ref: Letter No.160019/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/MIRZAPUR/2022 Dated-27.07.2022

Subject: Compliance of CTO Conditions for Stone Crushing Unit of M/s BASANT KUMAR (EX NAME- RAJ
ASSOCIATE CRUSHER PLANT), ARAZI NO.144MI, VILLAGE-SONPUR, PARGANA-BHAGWAT, TEHSIL-
CHUNAR District-Mirzapur (U.P.)

Dear Sir,

This is to inform you that our project has accorded Consent to Operate (Consent Order) for the
above-mentioned location, Letter No. 160019/UPPCB/Sonbhadra(UPPCBRO)/CTO/both/MIRZAPUR/
2022 Dated-27.07.2022. We are submitting the Point wise compliance of the stipulated General and
specific conditions mentioned in the CTO.

We assure that the compliance of the conditions given by you and will be strictly followed with the
progress of the project on letter & spirit.

Thanking you

Yours Sincercly,

/% 25t (o
ANT KUMAR
M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT),

Copy to:
1. The Registrar, Hon’ble National Green Tribunal, Copernicus, New Delhi.

(E mail-judicial ngt@gov.in).
/" Chief Environmental Officer(C-2), U.P. Pollution Control Board, Lucknow.
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Project
Stone Crushing Unit

At

M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
ARAZI NO.144MI, VILLAGE-SONPUR, PARGANA BHAGWAT, TEHSIL-CHUNAR, DISTRICT-
MIRZAPUR (U.P.)

COMPLIANCE REPORT

PROJECT PROPONENT

BASANT KUMAR

M/s BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

ARAZI NO.144Ml, VILLAGE-SONPUR, PARGANA- BHAGWAT,
TEHSIL-CHUNAR, DISTRICT-MIRZAPUR(U.P.)
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STONE CRUSHING UNIT
Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,
Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)
CTO Compliance Report

Validity Period: 27.07.2022 To 31.07.2026

CONDITIONS OF CONSENT(AIR)
1. This consent is valid only for the approved production capacity of Stone
Gritts & Stone Dust-200 TPH

This consent is valid only for products and quantity mentioned above.
Industry shall obtain prior approved before making any modification in products
in product/process/fuel/plant machinery failing which consent would be deemed
void.
3(a). The maximum rate of emission of flue gas should not be more than the
emission norms for the stacks.
3(b). air Pollution Source Details.

| _ Air Pollution Source Details .
S.No. Air Pollution Source Type of Fuel . Stack No. Parameters Height

PROCESS EMISSION | NA | oo Particualarte Covenng of all
" Matter process
emission
sources and
regular water
| | | sprinkling.
' D.G.SET-600 KVA. 01 | DEISEL | Particualarte As per
‘ ‘ J Matter Standard

| NO.

3(c) The emissions by various stacks into the environment should be as per the norms of the Board.

Emission Quality Details B
Stack No. [ Parameter Standard

|
00 Particualarte Matter 600 MICROGRAM/CU.METER

01 | ParticualarteMatter |  As perStandard

S.No. e o _{:_ondltlons ) i ol ~ Compliance
Quantity of other Pollutnants should also be as per thenorms | Noted and Agreed
| prescribed by the Board/MOEF & CC/or otherwise mandatory |
The equipment for air pollution control system and monitoring Noted and Agreed
| as proposed by the industry and approved by the Board should
i_be installed in their premises itself.

The modrflcatlon or mstallatlon in the exlstlng pollutlon control | Noted and Agreed
equipments should be done only by prior approval of Board

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

page-2

@7—3-«-"4 ’e_\,v._ —

(¥ scanned with OKEN Scanner

(E Scanned with OKEN Scanner



STONE CRUSHING UNIT

Location: LAT 25.048500, LONG 82.002103

ARAZI NO. 144MI, VILLAGE SONPUR

PARGANA BHAGWAT,

Tehsil CHUANR, DISTRICT-MIRZAPUR(U.P.)
CT0 Compliance Report

, Validity Period: 27.07.2022 To 31.07.2026
| S:No. | Conditions ' Compliance
7 | The operation of air  pollution control  system and Noted and Agreed
| maintenancebe done in such a way that the quantity of |
pollutants should be in accordance with the standards |
| prescribed by the Board/MOEF & CClor otherwise mandatory
Unit shold do provisions for fugitive emissions chimney/stack as |
| per the norms of the Board/MOEF & CC/or otherwise mandatory. |
The unit should submit the stack emissions monitoring report
within one month for issuance of consent order along with the |
point wise compliancereport of the consent order. Further '
| quarterly monitoring report should be submitted.

Noted and Agreed

Noted and Agreed

Specific Conditions:

Compliance

| This consent to operate 13 granted to M/s . Noted and Agreed
| BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT),

: S.No. . Conditions

for production of Stone Grits of different

@ 200 TPH ualng stone boulder an raw
| material at ARAZL NO, 144 M1, VILLAGE=-SONPUR,
PARGANA-BHAGWAT, TEHSTL CHUNAR, DISTRIC s |

1

MIRZAPUR, 231304 (U.P.)

| #e

)
The Coordinate of the industry is 25.04B500N, Noted and Agreed

B2.00206% E

[ Tndust ry shall comply the direction 19sued by | Complied
the Board vide LS letter No . HT11537/

2/Vayu=514/22 dated 2.06,2022 and submit the

report within 02 months, otherwise |

by the Board will |

06 months tor

comp:l iance
t he losure order |sasund
automatically be enforce after
referred date of the letter without any |
information.
As per Balance sheel -* Noted and Agreed
ipplication form the Tot, 3 :

the Unit is between 01

Industry has Submitted Consent

[ 100000,00 via Online mode, which seem:

th consent upto 31.07.2026

tain prior approval fore Noted and Agreed
modificatlion 1

| for
| Induatry =shal 819
| making any
| product /process/tuel/plant b machiner
failing which consent shall be deemed
v shal compl with ™ ] "
' SRR mply with any el Noted and Agreed
laid down or directior 5116 in
Ly the Board under the pProy

Water Af

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
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STONE CRUSHING UNIT

Location: LAT-25.048500, LONG 82.002103

ARAZI

NO. 144MI, VILLAGE SONPUR

PARGANA BHAGWAT,

Tehsil

e

10.

[ n.

el

12.

CHUANR, DISTRICT MIRZAPUR(U.P.)

validity Period: 27.07.2022 To 31.07.2026

the

sources

ensure to discharge

industry shall
domestic

lll'l!l‘l\]||‘||
septic tank and soak pLE:
comply the
f rom time to time of
Board, 0.P:
Oversight
Hon'ble
Supreme

[ The
| ef { luent
through
The unit

Guidel ines

[ rom
must directions/
i ssued
Control
Hon'ble
Court,
Hon'ble

Central Pollution

Pollution
Committee,

Board,
High

Control
Hon'ble

consumption in bore well
Industry shall install
Anti Smog Guns at each
and 01 Nos. mobile Anti
suppression in the premises as
approach road to suppress the dust generated
from crushing, loading/unloading of product
and movements of the vehicles as an extra

04 Nos. stationary
corner of crusher area
Smog Gun for dust
well as on

National Green Tribunal and

Court of India —h PPN
The industry shall insta 11 separate energy
meter at bore well for measur ing electric

CTO Compliance Report

Noted and Complied

Noted and Agreed

" Noted and Complied

|
~ Noted and Compifed ‘

auxiliary arrangement

T This Consent of the industry is automatically

considered abrogated after receiving public

|

|

|

F

|

|

I

o |
Noted and Agreed “
|

|

control measures as mentioned below:
1. Closed metal sheet enclosures at dust

emitting point's i.e. the crushers
including their discharge points,
screens, and the transfer points of
belt conveyors, with arrangements of a

and closing facility

door with opening
for cleaning and maintenance and
flexible covers at entrance and exit of
the belt conveyors

2. All openings provided for ventilation
in the enclosures shall be covered by

canvas bag filter to arrest the
escaping dust
3. All belt conveyors

the industry

shall be covered by

4. Dust conveyer shall be equipped with
telescopic discharge chute for
collecting, storing and
delivering/truck-loading of the
product, Stone dust and any other fine
dust.

5., A minimum 12 feet high metal sheet
barricading/boundary wall as wind
braking wall shall be provided by the

stone crusher

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

grievances against the industry and the
_r:gnfir_m_@t;i_gp_ of the complaint. ) LUl
The industry shall install air pollution Noted and Agreed
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STONE CRUSHING UNIT
Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)
CTO Compliance Report

Validity Period: 27.07.2022 To 31.07.2026
e 2 Conditions I 7 Compliance
6. Dust suppression by scientifically Noted and Agreed
designed water sprinkling system on raw
material/ products and transfer points
shall be adopted as an auxiliary air
pollution control measure.
Green belt along the boundary wall shall
be developed by stone crusher in at least
three layers
Metallic road shall be installed inside
the premises with Regular wetting of the
ground within the factory premises.

Industry shall provide sufficient no. of Noted and Complied
Helmets, Gumboots, Goggles, and Masks etc. to
the workers for their safety.

The suspended particulate matter (SPM) between Noted and complied
3 to 10 meters from any process equipment of
Stone Crusher unit shall not exceed 480 g/Nm3.

| Industry shall install closed bag/cloth Noted and complied
enclosures at both crushers including their
discharge peoints and the transfer points of
belt conveyors with arrangements of a door with
opening and closing facility for cleaning and
maintenance within 15 days.

For green belt at least 8 feet height plants Nomdandcmnmmd-
should be planted which shall be properly
protected as proper irrigation and manuring
arrangements shall be made. For the development
of the green belt the guidelines issued vide
Board office order no. H10405/220/2018/02 Dt.
16-02-2018 shall be complied. Green belt along
the boundary wall shall be developed by stone
crusher.

Industry shall comply the all conditions Noted and complied
mentioned in previous CTE/CTO's issued by the
Board. bl JU e _
Industry shall abstract Ground Water with the N&i&gndcmnMEd
valid permission (NOC) of the competent
Authority/CGWA or any other concerned authority
TThe  industry shall strictly comply the Noted and agreed
directions/guidelines/Environmental norms as
prescribed by State Board for CPAs and SPAs
vide office memorandum no. H 48273/Cl/vb NGT83/

Dated 27.02.2020. = AR . | A T e
This consent is valid for discharge of domestic Noted and Complied

effluent in Septic Tank/Soak Pit. i IS —.
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STONE CRUSHING UNIT

Location: LAT-25.048500, LONG-82.002103

ARAZI

NO. 144MI, VILLAGE-SONPUR

PARGANA BHAGWAT,

Tehsil-

CHUANR, DISTRICT-MIRZAPUR(U.P.)

| If, it is found that the industry is not

| complying with stipulated conditions or any
| further direction/instruction 1issued by the

Board, legal action shall be initiated against
the applicant. The Board reserves the right to
| revoke/add/modify any stipulated condition

| issued along with CCA.

[Industry shall maintain D.G. Set Stack height |

}as per Board Norms & and in Enclosure or

| Canopy.

CTO Compliance Report

_ Validity Period: 27.07.2022 To 31.07.2026
] Conditions

Compliance
Noted and agreed

Noted and Complied

| The person authorized shall not rent, lend,
sell, transfer or otherwise transport the
hazardous waste without obtaining prior
permission of the Board

Industry shall comply the all <conditions
mentioned in previous CTE/CTO's issued by the
Board.

Noted and aé?ée?t i

~ Noted and ag-reed '

Industry shall abstract ground water with the
valid permission (NOC) of the competent
Authority.

The industry shall strictly comply the
directions/gquidelines/Environmental norms as
prescribed by State Board for CPAs and SPAs
vide office memorandum no. H
| 48273/C1/NGT83/2020, Dated 27.02.2020

Noted and agre;:d—

| It is found that the industry is not complying
with stipulated conditions or any further
direction/instruction issued by the Board,
legal action shall be initiated against the
applicant.

Noted and i.:l'greeidr

The Board reserves the right to revoke/
add/modify any stipulated condition issued
along with CCA

Noted and agreed

Industry shall maintain D.G. Set Stack height
as per Board Norms & and in Enclosure.

Noted and agreed

The person authorized shall not rent, lend,
sell, transfer or otherwise transport the
hazardous waste without obtaining prior
permission of the Board

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
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General Conditions:-

STONE CRUSHING UNIT

Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

i

_S.No.

1.

| once in a three month fom the laboratory |

= . b

2.

| effluent /emissions/hazardous wastes at least |

CTO Compliance Report

Validity Period: 27.07.2022 To 31.07.2026

: Conditions i et i
The applicant shall get analyse the samples of |

recognized by the MoEF and shall report to the
UPPCB.

~ Compliance
Noted and agreed

éppiicant shall however, not without the
prior consent off the Board bring into use any
new or altered outlet for the discharge of
effluent or gases emission or sewage waste from
the unit.

Noted angcah?)lied.

| Board, legal action shall be initiated against

| The applicant shall strictly comply with
| conditions of this CCA and submit compliance

| time, it is found that the industry is not
| complying with stipulated conditions or any

report of stipulated conditions within 30 days
of receipt of this CCA. If, at any point of

further direction/instruction issued by the

the applicant.

Noted and complied.

The applicant shall maintain good house |
keeping. All valves/pipes/sewer/drains etc.
must be leak-proof

Notéa—an?c_omplied._

The industry shall provide uninterrupted entry
to the STPs/ETPs inlet and outlet points, Air
Pollution Control equipment and stack for
smooth sampling/monitoring of efficiency of

pollution control measures

Noted and car_ﬁﬁiied.

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PL‘ANT)

STONE CRUSHING UNIT

J
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Location: LAT-25.048500, LONG-82.002103
ARAZ| NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)
CTO Compliance Report

validity Period: 27.07.2022T031.07.2026

____ Condivins DN | Compliance

The industry shall provide Inspection Book at Noted and agreed
time of inspection to the Board's

officials.

Whenever  due to any “accident or  other Noted and complied.
| unforeseen act or event, such emission occurs
| or is apprehended to occur in excess of
standards laid down, such information shall be
reported to the Board's offices and all other
concerned offices. In case of failure of
pollution control equipment, the production
process connected to it shall be stopped with

|

immediate effect a3
The industry shall operate in a manner so that Noted and complied

all emissions be emitted through designated

chimney/stack only.
In case of any damage to the agriculture Noted and complied

productivity, human habitation etc. by the
operation of industry, it shall be imperative
to stop production in the industry with
immediate effect and such information shall be
reported to Board's offices. The industry shall
pe liable to pay compensation also in such
cases as decided by the Competent Authority S
The applicant shall apply before the 60 days of Noted and complied N

expiry of CCA or any change in production
types/ production capacity/manufacturing
process/capacity enhancement etc. or any change
in effluent discharge point or emission point

The Board reserves the right to revoke/ add/ Notedandcompliedh_
modify any stipulated condition issued along

with CCA, as may be necessary.
The person authorized shall not rent, lend, Noted and complied

sell, transfer or otherwise transport the
hazardous waste without obtaining prior
permission of the Board
Any unauthorized change in personnel, equipment Noted aAnd complied
as working condition as mentioned in the |
application by the person authorized shall .
constitute a breach of his authorization l
Tt is the duty of the authorized person to take Notedandcompiied‘ [
prior permission of the Board to close down the (
\
1

—

facility. -
The authorization is valid for temporary
storage of Hazardous Waste within premises

only.

The authorized agency shall ensure that on-line N;tzda-n_d_.c(;rﬁplied' —
data with regard to quantity and nature of
hazardous chemicals being used in the plant as
well as air emission and waste generated within
premises is displayed on Display Board of size
6xd4 feet outside the main factory gate within
premises
Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)

STONE CRUSHING UNIT [ oot [t

(} Scanned with OKEN Scanner

(E Scanned with OKEN Scanner



Location: LAT-25.048500, LONG-82.002103
ARAZI NO. 144MI, VILLAGE-SONPUR
PARGANA BHAGWAT,

Tehsil- CHUANR, DISTRICT-MIRZAPUR(U.P.)

CTO Compliance Report

Validity Period: 27.07.2022 To 31.07.2026

Conditions
duty of the authorized person Lo take
prior permission of this RBoard to close and

| cleanup the facility for treatment, storage and
| disposal of hazardous waste.
| The applicant shall maintain record of

hazardous waste in Form-3 and shall submit

annual return in Form-4 on or before the 30th
day of June following to the financial year to

:wﬁigh that return relates ANl
Before the hazardous waste is stored or dumped
| in the facility, applicant must conduct a

| detailed physical and chemical analysis of

| hazardous waste sample and report to the Board. |

| Dried hazardous sludge from the process in the

plant shall be stored in double lined HDPE pit

| constructed with R.C.C. or such material which
| does not react with the waste contained in it.
| 22.The storage area should be fenced properly

| and Sign/Notice Board indicating i¢;wDangeri;ls
| and ig“Hazardousiis shall be displayed at

appropriate position both in Hindi and English

Compliance
Noted and agreed

Noted and Agreed.

The industry shall store non-ferrous metal
waste, used oil/spent oil waste in sealed drums
placed on impervious floor under covered shed.
Hazardous waste if required shall be sold only
to Registered Recyclers/Re-processors.

In case of any transportation of hazardous
waste, the details in Form-10 of the Hazardous
and Other Wastes Rules, 2016 shall be submitted

to the Board

In no case any hazardous waste shall be
disposed off on land, in any drain, or into any
water stream. All spillage must also be safely
collected and stored

Project Proponent: BASANT KUMAR (EX NAME- RAJ ASSOCIATE CRUSHER PLANT)
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